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tember, 1973 in Gazette of India, da-
ted 29 September, 19737

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) S/Shri Chanderguipt
and Sultan Singh II, Grade I (Exe-
cutive) officers of Delhi Administra-
tion had filed writ petitions in the
Delhi High Court challenging the
sclection made by the Selection
Committee in .its meetings held on
24th and 25th August, 1973 for
promotion of officers to DANICI
vil Service on the ground that their
keniority in Grade I(E) was errone-
ously fixed by the Delhi Admimstra-
tion.

(b) The High Court of Delhi had

an order on 13-9-73, in case
CM No. 1877-W/73 in CW No.
1215/73 filed by Shri Chandragupt
Vs. Union of India for issue of no-
tice for 11-10-1973 and granting
stay in the meanwhile. The Division
Bench of High Court had passed a
further order in CM No, 1877-W/73
in CW No. 1215/73 on 5-12-1973,
directing that there shall be no subs-
tantive appointments in the sense
that every such appointment would
be subject fo review and subject to
the fina]l orders of the Court.

(¢) No, Sir, But in view of the
stay order passed on 13-9-73, the
Delhi and Andaman Administrations
were asked not to implement the pa-
ncl.

(d) Does not arise in view of ans-
‘wer to part (c) above.
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Posts of Commandants and DIG in
Central Police Organisation of Assam
Rifles

5141. SHRI VISHWANATH
SHARMA: Will the Minister of
HOME AFFAIRS be pleased to
state:

(a) the total pumber of posts of
Commandantgs and DIG in the Cent-
ral Police Organisation of Assam
Rifles;

(b) how many of these are at pre-
sent held by officars of the Assam
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Rifles and how many of these are
:l:ldd by Ammy officers on deputation;

(c) if no post of DIG and Com-
mandant in Assam Rifles is held by
an Assam Rifles officer, the reasons
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) to (c). There are 26
posts of Commandants and 6 posts
of D, I. G, in the Assam Rifles, The
posts at this level have been traditio-
nally held by Army officers on depu-
tation basis. It was only in the late
1960s that over 100 released Emer-
gency Commissioned officers were
directly recruited to the Force as As-
sistant Commandants. These officers
are presently holding the next higher
post of Deputy Commandant with
the exception of a few who failed to
make the grade. In the absence of
any Cadre officer occupying a post
of Commandant in the Force, the
question of promotion of Cadre offi-
cers to the rank of D. I. G. does not
arise at present.
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